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  BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE BENCH AT CHENNAI 

(Memorandum under Section 18(1) read with Section 14, 15, of the NGT Act, 
2010) 

Original Application No. 175 of 2024 (SZ) 

Mr. Lalit Kumar R.Shah, 
No.2C, AdetiKunj Apartment,  
Old No.29, New No.20, Balfour Road, 
Chennai 600 010. 

… Applicant 
:Vs: 

 

Chennai Metro Rail Ltd., (CMRL) 
represented by its Managing Director, 
No.327, Anna Salai, Nandanam,  
Chennai 600 035 & 4 Ors. 

… Respondents 
 

 

 

 

 

REPLY FILED ON BEHALF OF THE 2ND RESPONDENT  

 

 

 

M/s. P.J.RISHIKESH (1389/2004) 

P.J. SRI GANESH (1796/2010) 

P. ELAKKIYA (2275/2020) 

 

COUNSEL FOR 2ND RESPONDENT  

9884862677 


